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NOTIFICAT IO

S.0. +ieeseesee In exercise of the power conferred by section

5 of the Insecticides Act, 1968(46 of 1968) the Central Govarnment
harsby reconstitutes with immediate effect, the Registration
Committee, consisting of the following, namely:-

1. Agriculture Commissioner ' Chairman.
Dent. of Agriculture R Co-operation,
New Delhi,

2. Industrial Adviser (Chemical) Member,
Directorate General of Technical
Deveclopment,
New Delhi,

3. Director, Industrial Toxicological Member
Research Centre,
Lucknow,

4. Deputy Director General (Crop Sciences) Member.
Indian Council of Agricultural '
New Delhi. Research,

5. Drug Controller of India, Member.,
New Delhi. S

6. Plant Protection Adviser to the Govern—-  Member.
ment cof India, ' '

2, The term of the Committee shall be three years unless
reconsitituted earlier, : : -
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( B. NARASIMHAN) )
Joint Secretary to Govt. of India.
Managar, ' )
Government of India Press,
Mayapuri,

oy !
Mew Delni,.
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